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Use of S.P.A. Bullets in Police
firings

5902, SHRI GADILINGANA GOWD:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government have con-
sidered to discontinue the -use of
S.P.A. bullets in Police firings as
these lead to larger casualties than
standard .303 bullets; and

(b) if so, the decision taken by
Government in the matter?

THE MINISTER OF STATE IN.
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) and (b). In view of
certain further improvements needed
to make the S.P.A, bullets as effective
as standard .303 bullets, but less
lethal in terms of casualties, in crowd
dispersal, it has been decided not to
use them till further experiments in
progress are concluded and a bullet
of hhe specific requirements is de-
vised.

Concession to S.C. & S.T. Students
for Admission to Delhi University

5903, SHRI G. Y. KRISHNAN: Wil
the Minister of EDUCATION AND
YOUTH SERVICES be pleased to
state:

(a) whether it is a fact that the
Delhi University has decided that
students who secure less than 40 per
cent marks in the Higher Secondary
examination will not be admitted to
the University.
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(b) if so, whether Government are
in a position to give concession to the
students of the Scheduled Castes and
Scheduled Tribes in this respect; and

(c) if not, the reasons therefcr?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR.
V. K. R. V. RAO): (a) The Delhi Uni-
versity has decided that the minimum
eligibility condition will be that a
candidate should have secured in the
Higher Secondary Examination not
less than 40%, marks for admission to
Pass Courses in Arts and Commerce

and not less than 45% marks for ad- -

mission to Pass courses in Science.

(b) Relaxation to the extent of 5%
marks in the minimum marks requir-
ed for admission is already being
given to candidates belonging to the
Scheduled Castes and Scheduled
Tribes for admission to all the
courses.

(c) Does not arise,

Scholarships for Children of Political
Sufferers

5904, SHRI G. Y. KRISHNAN:
Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased
to state:

(a) the expenditure incurred by
Government on the children of Poli-
tical sufferers getting Scholarships
and other facilities, States-wise, dur-
ing the last three years; and

(b) the number of children of Poli-
tical Sufferers, gone abroad at Gov-
ernment expenses during the same
period?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
AND YOUTH SERVICES (SHRI
BHAKT DARSHAN): (a) A statement
is attached.

(b) The scheme does not provide
for scholarships for studies abroad.





